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GUWAHATI BENCH/ GUWAHATI

OB, No. 26 of 2007

DATE OF DECISION « 06.02.2007

Md. Mahibul
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Applicant/s

Advocate for the
Applicant/s.

Respondent/s

My, G, Baishya, Sr. C. G. 5. C

CORAM

: . Advocate for the
' Respondents

HONBLE MR K V. SACHIDANANDAN, VICE-CHATRMAN
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CEN'Y RAL ADMINISTRATIVE TRIBUNAYL,
GUWAHATI BENCH '

Original Application No. 26 of 2007.
Date of Order: This the 6% Day of February, 2007.

HON'BLE MR.KCV.SACHIDANANDAN, VICE-CHAJRMAN

Md. Mahibu! Islam :

Son of Late Ataur Rahman

Diesel Engine Driver

Office of the Superintending Engineer,
(HPT), All India Radio, Guwahati-14.

By Advocate Mr.A.Ahmed.

T

o
;

~3
a

Mersus-

The Union of India

Represented by the Secretary

to the Government of India

Ministry of Information & Hroadeasting
A-Wing, Shastri Bhawan

New Delhi-1.

The Director General
All India Radio, Sansad Marg
New Delhi-110001.

The Station Director
All India Radio
Gl.xwahatsi{i

‘The station Director
All India Radio,
itanager,

Post Office-Itanagar,
Arunachal Pradesh

The Chief Engineer{NF/)

All India Radio & Doordarshan
Dr.P.Kakori Bunilding

Near Ganeshguri Flyover
Ganeshguri, Guwahati-6

~ Shri M.Zirdo

Diesel Technician, .
Office of the Station Director,
All India Radio, ltanagar,

Post Office Itanagar |
Arunachal Predesh ‘ L/
Shri K.N.Dag,

All India Radio,
Kokrajhar, Post Office-Kokrajhar, Assam
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8.  ShriB. Borah ,
Diesel Technician, : \
Office of the Station Director,

Al India Radio, itanagar,
Post Office-Itanagar,
Arunachal Pradesh

9,  Shri Tomi Riba,
Diesel Technician
Office of the Station Director,
All India Radio, Itanagar,
Post Office-1tanagar,
Arunachal Pradesh Respondents

Ay Advocate Mr. G. Baishya, S5r.C.G.5.C.

ORDER(ORAL)-

K.V.SACHIDANANDAN,V.C:

The applicant. was appointed to the post of Helper in the All India
Radio in the year 1984, Thereafter, the applicant was promoted as Diesel
Engine Driver in the Office of the Superintendent Engineer (HPT), /Kﬂ
India Radio, Guwahati. The ‘r;axt promotion from Diesel Engine Driver is
Diesel Technician. The posts of Diesel ‘technicians are filled up through
100% promobion on seﬁinrity}ﬁt;lass basis failing which by direct
recruitment. ‘the Diesel Fngine Drivers with three years service
experience are eligible for promotion te the post of Diesel Technician.
The .Réspo.ndem:- No.5 informed all the Heads of All india.fﬁ!.adin Stations
Tawang, 1ura, Agariala, Dibrugarh, Shillong, Guwahati, Ganghok,
Kohima Tmphal, Passighat, Silchar, Aizwal and the Chief Engineer East -
zone,(AIR & TV) Calentta about filling up the two posts of Diesel
Technicians at All Tndia Radio, 1tanagar. But  the Respondents No.6, 7.8
and 9 were promofed fo the said post at Jtanagar although they are
junior to the applicant.

{ have heard Mr.A.Ahmed learned counsel for the applicant
and  Mr. G. Baishya, Sr.C.GS.C. for the Respondents. When the matter

came up for consideration, the learsed counsel for the applicant has

\_—
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submitted that he will be satisfied if direction is given fo the Respondent
No.2 to consider the applicant and promofe him to the post of Diesel
Technician either at All India Radio, Guwahati, Kohima, Tawang and
Ai;:_vxrai where the aforesaid .paz-;ts are lying vacant. The learned counsel
for the respondents has submitted that be has no objection if snch
direction is given to the respondent.,

Considering the facts and circumstances of this case, this Court

directs the applicant to file comprehensive representation before the 20

respondent within one month from to-day. If such representation is filed
by the applicant, the Respondent No.2 shall consider and dispose of the
same within three months and pass appropriate orders thereon.
0.A. is acrordingly, disposed of. There shall be no order as fo costs.
N—

(K.V.SACHIDANANDAN)
VICE-CHAIRMAN

LM
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CENTRALADMINISTRATIVE TRIBUNAL,
GUWAB,, IBté%,r ch GU}W T

(AN APPLICATION UNDER SECTION 19 OF THE

ADMINISTRATIVE TRIBUNAL ACT 1985)

ORIGINAL APPLICATION NO. OF 2007.
Md. MahibufIsiam
...Applicant
- Versus -
The Union of india & Otners ...Respondents
SI. No. | Annexure Particulars Page No.
. Application 1-10
] Verification e
A |Photocopy of the Onder No. 21(6)/84-S dated | .,
| 280441984, 2
4 B Photocopy of Order No. 1/(11)/90-5/2495 dated | f3
' 12/15-09-1990. T
5 C  |Photocopy of the relevant pemon ofi |
| Recruitment Rules for Diesel Technician in All ih‘%~ 15
1 India Radic. L
6 D Photocopy of the Applicant’s willingness letter | v
dated 13-12-1999. _
7 E Photocopy of Cn'cular No. Ita-1(9)/2000- N
' | 8/4126 dated 9-2-2000.
8 F | Photocopy of mpresentatlon dated 22-05-2000 19
9 G | Photocopy of representation dated 20-06-2000. R
10 H.  |26-3-2001, issued by the office of the Director %
General All India Radio, New Delhi. : e
11 1 Photocopy of letter No. 1(35)/2001-S (D.Tech)
| dated 01-05-2001 issued by the office of the| 91
| Deputy  Director Enginecering for  Chief’
Engineer (East Zone). 1
12 J Photocopy of memorandum dated 29/31-05-
2001, issued by the office of Assistant Station | a2
| | Director for Station Director.
Date: 5- - 2007, Filed By:

Sk %"\ﬁi\%&e&&r)cg

Advocate



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

' GUWAHATI BENCH, GUWAHATL

ORIGINAL APPLICATION NO. oF 2007,
Md. Mahibut Islam
... Applicant
- Versus -
The Union of India & Others
...Réspondents

17-4-1984.

12/15-09-1990

29-04-1994
29-09-1994
19-10-1994
15-02-1995

13-12-1999

09-02-2000

~_ LIST OF DATES AND SYNOPSIS:

~ The Applicant was appointed to the post of helper in the All

IndlaRadlo

The Applicant was Appointed as Diesel Engme Driver in the

Office of the Superintendent Engineer (HPT), All India
- Radio, Guwahati- 14. |

| 'ﬁe Respondent No. 7 Shri’K.N. Das was appointed as Diesel

Engine Driver under the Respondents.

“The Respondent No. 6 Shri M. Zirdo was appomted as Diesel
~ Engine Driver under the Respondents.

The Respondent No. 8 Shri B. Borah was appointed as Diesel

‘Engine Driver under the Respondents.

The Respondent No. 9 Shri Tomi Riba was appointed as

. Diesel Engine Driver under the Respondents.

' The Applicant offered himself as a candidate to the post of
Diesel Technician at’ AIR, Itanagar through his willingness

letter before the Chief Engineer All India Radio, East Zone
Calcntm

:The Office of the Respondent No. 5 vide Circular No Ita-1
(9)/2000-5/4126 informed all the Heads of All India Radio

“Stations Tawang, Tura, Agartala, Dibrugarh, Shillong,

Guwahati, Gangtok, Kohima, Imphal, Pasighat, Silchar,
Aizwal and the Chief Engincer East Zone (AIR & T.V.)

.Calcutta, about filling up of two vacant posts of Diesel
. Technicians at All India Radio, Itanagar.



-

22-05-2000 &
20-06-2000

26-03-2001

01-05-2001

29/31-05-2001

Technician.

' The Applicant filed representations before the Chief Engineer

(East Zone), Calcutta for non-appointing him as Diesel

- Technician

The Deputy Director of (Admn.) Al India Radio on behalt of
the Director General All India Radio vide letter No. 4/1/2001--

'S-IV (A) 216, requested the Chief Engincer to appraise the

latest position of the case of the applicant to the post of Diesel
Technician. _

The Deputy Director Engincering for the Chicf Enginéer

“(Bast Zome) vide his letter No. 1(35)/2001-S(D-Tech),

appraised the Director General All India Radio, that the case
of the Applicant conld not be considered for promotion to the
post of Diesel Technician, because the Diesel Engine Driver -
and Diesel Technicians are of local cadre and promotion from
Diesel Engine Driver to Diesel technicians is dealt at Station
level.

The Assistant Station Director on behalf of the Station
Director vide his memorandum, informed the Applicant that
he has not been considered eligible for promotion to the post
of Diesel Technician at All India Radio, Itanagar,

The posts of Diesel Technician are now lying vacant at AIR,

Guwahati, Kohima & Aizwal. The applicant being the senior
most person amongst the Diesel Engine Drivers can easily be

. accommodated by the Respondents. However, no steps has

been taken for appointment of the applicant as Diesel

Hence this Original Application filed before this Honble

' Tribunal for secking justice in to this matter.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, 2
- GUWAHATI BENCH, GUWAHATL z . ‘g‘
q - .
(AN APPLICATION UNDER SECTION 19 OF THE ~ > £

'ADMINISTRATIVE TRIBUNAL ACT 1985)

ORIGINAL APPLICATION NO. OF 2007.

BETWEEN

Md. Mahibuk Isiam
Son of Late Ataur Rahman
Diesel Engine Driver

Office of the Superintending Engmeer
(HPT), Ali India Radio, Guwahati-14.

... Applicant
-AND-

1)  The Union of India
Represented by the Secretary to the
Government of India,
Ministry of Information & Broadcasting,
A-Wing,
Sashiri Bhawan,
‘NewDelhi-1.

All India Radio, Sansad marg
New Delhi-110 001.

K) The Station Director
All India Radio
Guwahati-3.

4)  The Station Dll‘ector :
All India Radio,
Itanagar,

Post Office — Itanagar,
Arunachal Pradesh.

5)  The Chief Engincer (NEZ)
All India Radio & Doordarshan
Dr. P. Kakoti Building
Near Ganeshguri Flyover
Ganeshguri, Guwahati-6.

’ 6)  Shri M. Zirdo,
/ Diesel Technician,

Office of the Station Director,

%



1)

2

3)

Ali India Radio, Itanagar,
Post Office — Itanagar,
Arnunachal Pradesh.

- ()] Shri K. N, Das,
All India Radio,
Kokrajhar,
Post Office- Kokrajhar,
Assam,

/ 8) Shri B. Borah
Diesel Technician,
Office of the Station Director,
All India Radio, Itanagar,
Post Office — Itanagar,
Arunachal Pradesh.

9)  Shri Tomi Riba,
' / Diesel Technician,

M Office of the Station Director,
& g ~~ All India Radio, Itanagar,

%@ Post Office — Itanagar,

... Respondents

DETAILS OF THE APPLICATION PARTICULARS OF THE
ORDER AGAINST WHICH THE APPLICATION IS MADE:

- The Application is not made against any particular order but

against the discriminatory treatment made by the Respondents to the
Applicant by not promoting him to the post of Diesel Technician
whereas junior persons were promoted to the post of Diesel

JURISDICTION OF THE TRIBUNAL

The Applicant declares that the subject matter of the instant

:application is within the jurisdiction of the Hon’ble Tnbunal

LIMITATION

The Applicant further declares that the subject matter of the
instant application is within the limitation prescribed under Section
21 of the Administrative Tribunal Act 1985. "

W
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FACTS OF THE CASE:

Facts of the case in brief are given below:
4. I) That your humble Apphcant isa cmzen of India and as such
he is enmled to all rights and ptmleges guaranteed - under the

Constitution of India and the laws framed thereunder from time to
time.

4.2) That your Applicant begs to state that he was appointed to the
post of Helper in All India Radio at Guwahati vide Order No.
21(6)/84-S dated 23/24 April 1984 wef 174-1984. He was
appointed as Diesel Engine Driver vide Order No. 1(11)/90-5/2495

~dated 12/ 15.09.1990. Since then he is working as Dies:! Engine

Driver. Now he is working as Diescl Engine Driver in the Office of
the Superintendent Engineer (HPT), All India Radio, Guwahati-14. -

Photocopy of the Order No. 21(6)/84-5 dated 23/24-4-
1984 is annexed  hercunto  and matked as
ANNEXURE-A, | |

Pnotocopy of Order No. 1/(11)/90-5/2495 dated 12/15-
m-19°0 is annexed hereonto and marked as
ANNEXURE-B. ( |

43) That your Apphcant begs to state that the next promouon
from Dzese! .ngme Driver is Diesel Technician. The Diesel
Technician is a Group ‘C’ post (Non-Gazetted) Non-Ministerial
post. The posts of Diesei Technicians are filled through 100 %
promotion on seniority / fitness basis failing which by dlrect
recruitment, The Diesel Engine Drivers with three years service
experience  are eiigible ‘for promotion to the post of Diesel

Technician.

Photocopy of the relevant portion of KRecruitment
Rules for Diesel Techmician in All India Rgdio is
annexed hereunto and marked as ANNEXURE-C,
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44) "hatyour Applicant begs to state that the Respondent No. 6
Shri M. Zirdo was appointed as Diesel Engine Driver under the
Respondents on 29-9-1994, the Respondent No.7 Shri K N. Das was

appointed as Diesel Engine Driver under the Respondents on 29-4-

1994. The Respondent No. 8 Shri B. Borah was : pnmted as Diesel

Engme Driver under the Respondents on 19_-;10-1994, and - the
Respondent No.9 Shri Tomi Riba was appointed as Diesel Engine
Driver under the Respondents on 15-2-1995. It is to be stated that the
Applicant is senior to the Respondent Nos. 6 to 9 in the post of
Diesel Engine Driver.

4.5) That your Applicant begs to state that he got an information
in the last part of December 1999 that two vacant posts of Diesel
Technicians are going to be filled up through Departmental

candidate at Ail India Radio, Itanagar and he offered himseif as a

candidate to the post of Diesel Technician at AIR, Itanagar through
his willingness letter dated 13-12-1999 before the Chief Engineer
All India Radio East Zone Calcutta. The Office of the Respondent
No.5 vide their Circular No. Ita-1 (9)/2000-5/4126 dated 9-2-2000
mformed all the Heads of All India Radio Stations Tawang, Tura,
Agartaia, Dibrugarh, Shiliong, Guwahati, Gangtok, Kohima, Imphal,
Pasighat, Silchar, Aizwal and the Chief Engineer East Zone (AIR &
T.V) Calcutta, about filling up of two vacant posts of Diesel
Technicians at All India Radio, Iianagar.

Photocopy of the Applicant’s willingness letter dated
13-12-1999 is ammexed hercunto and marked as
ANNEXURE-D, |

Photocopy of Circular No. Ita-1(9)/2000-S/4126 dated
9-2-2000is annexed hereunto and marked  as
ANNEXURE- E,

4.6) That your Applicant begs to statc that even though his

submission of willingness letter dated 13-12-1999 before the

\Y
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Respondents for consideration of his case to the post of Diesel
Technician in All India Radio at Itanagar, the Respondents had
selected two persons namely, Shri Shri M. Zirdo ie. Respondent
No.6 and Shri Khagen Das i.c Respondent No.7 to the post of Diesel
Technician, who were juniors to the applicant. Being aggrieved by
this injustice applicant filed representations dated 22-05-2000 and
20-06-2000 before the Chief Engineer (East Zone), Kolkota.

"Photocopy of representation dated 22-05-2000 is
annexed herennto and marked as ANNEXURE- F.

Photocopy of representation dated 20-06-2000 is
annexed hereunto and marked as ANNEXURE- G.

47) That your Applicant begs to state that the Deputy Director of
(Admn) All India Radio on behalf of the Director General All India
Radio vide his letter No. 4/1/2001-8-1V (A) 216 dated 26-3-2001,
requested the Chief Engineer to apprise the latest position of the case
for pmmctmn of the applicant fo the post of Diesel Technician.
Accordingly, the Deputy Director Engineering, for Chief Engineer
(East Zone) vide his ietter No. 1(35)/2001-S(D-Tech) dated 1-5-
2001 has appraised the Director General, All India Radio, that the
~case of the Applicant could not be considered for promotion to the
post of Diesel Technician, because the Diesel Engine Driver and -
Diesel Téchnic‘ians’ are of local cadre and promotion from Diesel
Engine Driver fo Diesel Technicians is dealt at Station level,
Accordingly, the Assistant Station Director on behaif of the Station
Director vide his memorandum dated 29/31-05-2001 informed your
applicant that he has not been considered eligible for prmotion to the
post of Diesel Technician at All India Radio, Itanagar. It is worth to
mention here that the other related Group ‘C’ Cadre promotions in
All India Radio are made on Zonal Seniority basis by the
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- Photocopy of letter No. 4/1/2001-S-Iv(A)/216 dated
26-3-2001, issmd by the office of the Director General

- All India Radio, New Delhi is annexed hereunto and
marked as ANNEXURE- H.

Photocopy of letter No. 1(35)/2001-S (D.Tech) dated
01-05-2001 issued by the office of the Deputy Director
Engineering for Chief Engineer (East Zone) is annexed
hereunto and marked as ANNEXURE- L.

' Photocopy of memorandum dated 29/31-05-200,
issned by the office of Assistant Station Djrector for
Station Director is annexed hereunto and marked as
ANNEXURM.

48) Timtyour Applicant begs to state that the R@ﬂponaem No.8

Shri B. Borah and the Respondent No.9 Shri Tomi Riba were also

promoted to the post of Diesel Techmctan from Dnesel Engine
iver in the year 2001 without issuing any Office Memorandum or
Circular by the Respondents.

49) , T'nat your Applicant begs- to state that the posts of Diesel
Techmcnans ane lymg»—vacan_t mmew&!wahag;-m

Tawang and’ Alzwal In the aforesaid post of Diesel-Technician, the
Appucantcanbe easily accommodated, as he is the one of the senior
most persons among.the Diesel Engine Driver. Now your Applicant
apprehends that the Respondents may again promote the | junior

- persons to the post of Diesel Technician by depriving the Applicant.

Hence finding no other alternative your Applicant is compelled to
approach this Hon’ble Tribunal for secking justice in this matter.

4.10) That your Applicant submits that the Respondents have acted -
~in whzms:cal manner with a mala fide intention only to deprive him

from his legal nghts

v,



4.11) That your Applicant submits that the action of the action of
the Respondents is violative of the Article 14, 16 and 21 of the
Conéﬁtutioq of India as well as the principles of Natural Justice.

412) That your Appiicant submits thar the action of the

Respon&ms is highly illegal, improper, colourable exercise Qf
power and also agamstthe fair play ofAdmmxstranveJustlce '

4. 13) That your application submits that he demanded jusuce and

the same has been denied to him by the Respondents.

4.14) That this application is filed bonafide and for the interest of .
justice. ' ’ g

GROUNDS FOR RELIEF WITH LEGAL PROVISION:

5.1) For that, due to the above reasons narrated in detail the action
of the Respondents are in prima facie illegal, malafide, arbitrary and
without jurisdiction.

5.2) For that, fhe recruitment rules for Diesel Technician in All
India Radio provides that these posts are 100 % filled: through
promotion by the Departmental Candidates on the-basis of seniority /
ﬁm@ss and failing which by the direct recruitment. As such non-
cmxsxd.emtmn of the Applicant’s case is illegal, mlproper and not
susmmablemﬁleeye of law.

53) For that, the action of the respondents is arbitrary, mala-fide
andd:scnmmatoryw:ﬂnanx.!monve

5.4) " For that the Applicant being a senior person in the Grade of

" Diesel Engine Driver should be promoted to the post of Diesel

Technician. However, in the instant case jumior persons were
promoted to the post of Diesel Technmician from Diesel Engine
Driver by depriving the Applicant.



5.5) For that, other similarly situated Group ‘C’ posts in All India
Radio are generally filled on the basis of Zonal seniority list.
However, in the instant case the Respondents without considering
the Zonal semonty have promoted the Diesel Engine Driver to the
post of D-eeel Technician only on local station seniority bms As
such the action ofthe Respondents are illegal, wlumsxcal mala-fide
and arbmaty

5.6) For that, the Applicant has submitted his wiliingness to serve
at Htanagar before filling up those posts. But the Respondents in a

whimsical manner did not consider the case of the Applicant and

promoted junior persons to the said post.

5.7) For that, there are sufficient posts of Diesel technician are
lying vacant at A_ll India Radio, Guwahati, Kohi;na,‘ Tawang and
Aizwal _where ,me_.Applicant can be easily accommodated. -

5.8) For that the Respondents have violated the Article 14,16 & 21
of the Fundaniental rights guaranteed under the (‘onstztuuon of India

as well as the pnnclples of Natural Justice.

5.9) . For that being a model employer the Respondents cannot
deny the benefit to the Applicant, which he is legally entitled to.

5.10) For that‘due to non- cons1deranon of his case of promotion to
the post of Diesel Technician, the Applicant is suffering from mental
anxiety and frustration.

5.11) For that the Applicant is running from pillar to post for
consideration of his case but the same has not been considered by
the respondents.

5.12) For that in any view of the matter the action of the
respondents is not sustainable in the eye of law as well as of facts.



6)
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" The Applicant craves leave of this Hon'ble Tribunal advance
further gronnds the time of hearing of this instant application.

DETAILS OF REMEDIES EXHAUSTED:

That there is no other aiternative and efficacious and remedy
évaﬂablg to the Applicant except the invckiﬁg the jurisdiction of this
Hon'ble Tribunal under Section 19 of the Administrative Tribunal
Act, 1985. |

'MATTERS NOT FREVIOUSLY FILED OR PENDING IN

£

ANY OTHER COURT:

ThattheAppixcantﬁmheraecmmathehasnotﬁledany

apphcat:on, writ petition or suit in respect of the subject matter of

the instant application before any other court, authority, nor any such
apphcauon, writ petition of suit is pending before any of them.

RELIEF SOUGHT FOR:

Under the facts and circumstances stated
above the applicant most respectfully prayed
that Your Lordship may be pleased to admit this

 application, cali for the records of the case,
issue notices to the Respondents as to why the
relief and relieves sought for the applicant may
mtbegtanw&andaﬁeihwingdleparﬁes may
be p!eased to direct the Respondents to gwe the .
followmg rehev&s '

'8.1) That the Hon'ble Tribunal may be pleased to direct the
"~ Respondents to consider the case of the: Apphr'ant and
promotie him to the post of Diesel Technician cither at
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10)

11)

12)

10

All India Radio, Guwahati, Kohima, Tawang and
Aizwal.

8.2) To Pass any other relief or relieves to which the .
applicant may be entitled and as may be deem fit and

proper by the Hon’ble Tribunal.

8.3) To pay the cost of the application.

INTERIM ORDER PRAYED FOR:

Pending final decision of this application the Applicant seck an
interim order from the Hon’ble Tribunal: '

9.1 That the Respondents may be directed by this Hon’ble
Tribunal to keep one post of Diesel Technician vacant for the

Applicant till the final disposal of this Original Application.
Application is filed through Advocate.
Particuiars of LP.0O.:

" LP.O.No. Z3G. 80505
DateofIssue €- 1. 200%
Issued from  Guusahal GPO
Payableat G woahol GEO

LIST OF ENCLOSURES:
As stated above.

Vertfication . . . . ..
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VERIFICATION

I, Md. Mahibur Islam, Son of Late Ataur Rahman, Diesel
Engine Driver, Office of the Superintending Engineer (HPT) All India
Radlo, ‘Guwahati-14 . do hereby solemmly verify that the statements
madempmgmpnnos L4l 44 4.8 and 49
m:Mmu:MVEmwm&tmwxmkun
paragraphnos. 4.2 4.3 4.5, 46 ewd 4 Y ————
arebeingmauetsofrecordsaretruetomyinformaﬁonderivédthere
from which I believe to be true and those made in paragraph 5 are true
to my legal advice and rests are my humble submissions before this
Hon’ble Tribunal. I have not suppressed any materia facts. |

And 1 sign this verification on this the 57 day of /2bua
2007 at Guwahati,

J

Wlh S

DECLARANT



QVERIMANT OF
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N0,21(6)/84 -5, “rted (ruhati,the ?Srd April'84.

L

g w1th reference to his letter dated 17-4«84 intimating g
acceptance of the offer c- weyed vide this offica Memo.No. (12
dated 12.4-84, Md, Mahibu 1Islam 1is appointsd to the noatwoﬂﬁﬂe :
at All India Radin, Gguha.. in a tenporary capacity! aith effecﬁ“ e
from the forenoon of 17th April, 1984 in the scale of pay’ ofiiiiay

&.310-4-250-'B-u-:10/- lus other allowances as aémisaible“

8 ~§'hA

i g\ e on

.-

( G Subrahmanyan«
Station Directoro

TS I T T ==

T x/r' Md. Mahibul Islam, Hglper, All India Radio,QGAﬁké_
He'will beé on. probation for a period of 2(two)yearsifrom 3174

which period may be extended or curtailsd at’ tha discrerion
the: anpointing authority, :

,453 &

2s"The Employment Officsr, 3istrict mploymeni\ﬂzeh
Kumarpara, Gauhati for jnformation. The Registration ﬁo¢ cof;
Hdg: Mahibul Islam is 1‘00/83. ' . : -
3. The Accountant, all India Radio, Gauhati (u LODL@
.- 4. PA tO UDe

- E.:8hry T, Sarma , Clerk Crads-II.

* 6, 8hri M.Rezbaruah, Clerk Crads -II,
7. File No.l(1>\/aa-o,

( G, Subrah
Station D

SeBrahma/ A

23/478%/ |
| ATTESTED
ADVOCATE

SIS
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yd | ( P. K.Asaxéqﬁhg} :
Md.Mohibul TIslam, STATION DIRECTOR.

e

" Amnsxz;grm 1
GOVERNMENT OF TNDIA il hisisdt
ALL INDIA RADIOs:s::GUUAIIMTI- 7810034 i '

AAAKKARI AR K
o ?5/SEPI930
'No.l(ll)/UO-SJ/ZL“]S” Guuahotlythe 12,09.904

O R D E_R HECT
With reference t0 his letter dated . 06.09.90 : '
intimating of the accpetance of the offer of appointment to
the post of Diesel Engine Driver conveyed vide this office: ““ﬁ?A_'i Lo
letter Nodl1(11)/90-S doted 06.,09.90, Md.Mohibul Islam,who 18¥mTEHH .
holding the post of Helper, 1s appointed to the post of Diesel ifdwd -3
tngine Driver at this gtation in a temporary capacity with ""‘”w o
effect from the iorenocon of 06,09,90 in the scale of pay of
m.950«20-1150-&5.25-1500/- »%

Md.XIslam will be on prohation for a éeriod -of . twdl
Veors we€efe064,09.90(FN) which period may be extended or curnﬁﬁv
tailed at the discrection of the compotont authority. v

(M

{3
*
;j
4

Diesel gine Driver,

-2 India Radio,Guwahati.l : NP

ATTESTED

Sfhatte

ADVOCATH

-~

‘ !
[ U S Y.



“ANNEXURE--

’]‘1‘ B - - e J): . d...;g .'. . ; 7 .‘ ', .,1.;"" '1’..:

b J o s » S A i

veoof - , D g
i / W Recrumnem Rules for Various Pusts, m AIR : Re-Cans
\-f( ' p I

ﬁ; F i 'SCHLDULE 7

) S -

' 1.S.No. &'t

R

W i

2. Name of the post
< 3; Classification,

“ status of the post.. = .
.:Scale of pay. of the post‘ L

B lzti
.

" centage of vacancies (o beflled 19

' 5. Direct recruitment. b >

' 6. Promotion on selection -

7. Promotion on seniority/fitne:s

8. Transfer )

9. Age limit for direct recruits

~ 10. Educational and other qualifi-

. ¢cations required for direct re-
cruitment :

" character and

ﬁzelhod of recruitment and per-

C( r-':?!“: "

¢+ Diesel Technician - .

¢~ (non-gazetted) nap-ministerial
Rs 380-12-500-EB-15-560 (now re-
~ vised to Rs !320-30 1560 EB~40
L 2040) c oY

. Not applicable
Sclccl:on

Gemral Central Services Group ‘C' .

Y
! P

100% by promotion failing which

by direct recruitment
Not applicable
. Below 27 ygars
A national Trade Certificate issucd
by the National Council for Trai-
_ning in Vocational Trades (Min.
of Labour Employment & Re-

ATTESTED

SSbhattz

ADVOCATE

f‘f ; Pt habilitatipns) in the trade of
." ) o ; Machine/Internal Combustion
g(r N : '~ Engines) A trade certificate in
MR " Craftsmanship awarded by Dir-
&8 ™ ectorate General, Employment &
Training in i:ie trade of Machanic
o (Internal Combusuon Engines)
.‘f-'?,“:,' or L
“;Q.«rl‘ a i Six vears experience in the operation :
;v'; Covd il - and mmintennnce of Diesel Engl-
I e nes in a reputable factory, work- ,
. shop or generating ftation, duly
b suppor!cd by a (,cru('cute ,
5N 11, Perind of prabation, if anv -~ A R T "'.“
o T 12. Whether age and educationsi  Not applicable ‘
- ~ qualifications for directs will o i
apply in case of recruitment by b '
. " promotion/transfer - /
> 13. Grades/sources from whict { Fron g‘mongsldicscl engine drive
(' . - promotion/transfer is to b( with three years scrvice
made
Authority: Notified vide Min. of 1&B Nouhcmon No. 16/20/69-B(D)
! : dated 30.3.1970 circulatzd vide D(.v ‘AIR Memo No. A- I2018/
} 3/70-S1V dated 8/2R 4.1970,
e

W3

. e TR
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- 15-

124 Recriitment Rules for Various Posis i AIR

Extraci of supplementary instructions issped by DG, AIR

The Ministry of La bour/ Director
have advised that the certificate
(Diesel)” is the only qualification 1
Council for Training in

ate General (Employment & Training,
with the nomenclature “Mechanic
hat is being issned by the National
Vocational 1rade (NCTVE. alter having
discontinued the certificate heing issued in the nomenclature ‘Internal

s . - . .. 8 .
Combustion Engine Mechanic’ and as such they arc at par with each other
(DG, AIR Mema No. 47417881V dared 12.10.1979)

ATTESTED

ADVOCATE

N

of
i

F2- ¥ outyd

—— e

Y—
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To,

Sir,

kind

16 - |
ANNEXURE.-' D'

The Chief Enginec:(L#)(Kind attn:(Sri S.X.Arora,DDE)
A.1.R.Mainteanze wing.
Akashvani Bhawar(4th Fleor)

Ao Gavdeng Caleut vty - JASIVIVIVE

( Through prepar chanael )

M

SUB: Filling up of vacant post of Diesel Teshnician.

With the due respect T would like to draw your

attention for the following facts for your kind &

sympathetic coasideration.

%osted to H. P.T All India Pad:-

L ey ‘
j\.)\
Sir, I sri M.ls"am yDiiesel , Driver at present

;Cuvaba ti,cane to know from

-@ rel:ab;e source that two post of Diese! Techniciarns .38 <. v«
rying

vacant @f A I.R.Itomagar.ly  my seniority [ am

expecting my promotion to the post of Diesel Technician

.
near future & 1 am also in interested to be pos ted
R 2. . : ’ e e
A.1.R. Itanagar 1f ] may k]nd‘\ gilven a chance for the same.’
\-—.—WF”" an e merein T N . [ YT T,

In wview of above ymay I, therefore pray ro your

gondaell Lo kindly roview the case & promoted me to the

PORA

post of Diesel llthH1C1nJ'& posted also to A.l1.R. I tanagar

for which. I shall renain ever grateful to you.

Copy

1)
</

11)

Yours taithtully,

C MOLSLAM )
biesel Driver
H.p.1.
Lo Guwahaty :
Che Superintending i oo .or
AT Indis Radio, ltaranas, Avimelial Pradesh
Vice President ‘By name :Sri A.L.BURA GOHAIN)

NEZ,Tlun ALY Tudin ad o Huwahiag o, ATTESTED

G dpvocarg

5



e e g e

NI
casiivy Coperation of India)
U i dinetonaane

Nm»(“wvwé/zg - Date:  09-02-2000.
Loy

-~ b

Two vacait posts of Diesel Technici: v 2l ALR, itonagar .

Itis requested thet the vac: ANy My N .-Ji\,' be rircutalad aoiongst the Dicscl Technicin
working in the offices of Ail India Racfio and the coplic. ons of there | fcumbent willing 1o be tanstered in the
same capacily foraoing TA/ DA and whe can b o 4d itheut vealling for substitute sy be sent to tis

station fatest by 13-3-2000 for necessary action al thi- nd

Incase | no reply is v il B presumed o oy is viling
for transfer and e process of Mromoti i h‘(" cinticon y
A (\}r\j
Q& \\
N ,
Diaving & Dist\ez ¥\ i5nr
For Sdton
; M ls g
{ Pyt :
’f
i The Chiad Cnging, it Zi EI T e CEmGardan 0
}
2. Aicads of ; lR‘i i I, v, AGRRTAA, DIRRUA AR, SHILLCT 4, SUWAHAT,
CARGTCI, RO 2 i nas, rooiae, SILoas, ALZVAL
i
3. )
|
4, lice cony, |
copy !

, ATTESTED

ADVOCATHE

PR S e



To

159

The Chief Engineer (East Zone) X
( Kind attn. ¢ Sri S.K. Arora, DDE)

' ‘ 1
\
All India Radio & Television, Buwakabs ANNEXURE,- T

Akashvani Bhawan (4th floor) T :
Eden Gardens
Calcutta 700 001

Sub

Sir,

the

Date 1. /S /2000

: Anomally noticed during promotion fram Diesel Engine
Driver to the post of Diesel Technician during March
2000 at AIR, Itanagar '

With due respect I beg to draw vour kind attention for
following discrimainaticn  tollowed at AIR  Itanager in

respect of promotion to the cadre of Diesel Technician from

Diesel Engine Driver 1n recent past, i.e., in March, 2000.

From the reliable source I came to know that there were

two posts of Diesel Technicians lying vacant at AIR ltanagar.

Soon

I have opted for the same in December, 1999 as 1 was

expecting promotion in near future as a Sr. Diesel Engine
Driver. Also I have given my willingness for posting at AIR,
Itanagar if I am given chance on promotion.

But it is quite sorry to say that without giving

chances to willing senior candiates from AIR Itanagar anly
chosen for promotion as it had happened with Sri Khagen Das -

and

Sri M. Dibra who are both DED and promoted to Diese'l

Technician 1is apears to be illegal as they are junior to me,

thus depriving me from a legitimate claim, S v,

May 1, therefore, pray %to your goodself to kindly look

into the matter and do the nee¢dful so that I may kindly not be
deprived from consideration of post to the Diesel Technician

as

a low paid emplocyee. The xeruxcopy of my earlier

representation and copy to Sg3. Eng., AIR Itanmagar are enclosed
herewith for your kind reference.

Yours faithfully,

( M. 1ISLAM )
Diesel Engine Driver
HPT : AIR, GUWRHATH

Copy to -
Y The Superintending Engincer, A.1.R., Guwahati

2) The Superintending Engineer, A.1.R., Itanagar ‘ )

3) Vice President, (By name : Sri A.K. Buragohain) NEZ,A-IZR-$DDTEFR;
A.1.R., Guwahati

4) Vice President, (By name : Sri Subhas Chakraborty) ALR&DDTEA,
P.Box GPO 2607, Calcutta 700 001

5) Unit Secretary, TEA, AIR, Guwahati

ATTESTED

Atat

ADVOCATSE

e . = - e+ —— it o

S S
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i .. .o ‘ .‘\ ) '..f...
. The Chief Engineer (East Zone) AS@#XUﬁE" & ,}_q,-

T e ap
To b\q\ ?
( Kind attd. : Sri S.K. Araora, DDE) T
All India Radio & Television, © :igey =i
Akashvani Bhawan (4th floor;
Eden Gardens
Calcutta 700 001

Ve

Date :29/6;/20005

Sub : Anomally noticed during promotion from Diesel Engine
Driver to the post of Diesel Technician during March
2000 at AIR, Itanagar !

!
P

With due respect I ben to draw .yoir kind attention for =
the following discrimination followed at AIR Itanager in
respect of promotion to the cadre of Diesel Technician from
Diesel Engine Driver in recent past, i.e., in March, 2000. . ... ..

From the reliable source I came to know that there were
two posts of Diesel Technicians lying vacant at AIR Itanagar.
Soon I have opted for the same in December, 1999 as I was
expecting promotion in near future as a Sr. Diesel Engine
Driver. 'Also I have given my willingness rtor posting at AIR,
Itanagar if I am given chanca2 on promotion.

But it is quite soiry to say that without giving
chances to willing senior candiates from AIR Itamnagar only
chosen for promotion as it has happened with Sri Khagen Das
and Sri M. Dibra who are both DED and promoted to Diesel
Technician is apears to be illegal as they are junior to me ,
thus depriving me from a legitimate claim.

May 1, therefore, pray to your goodself to kindly laok T
into the matter and do the nzedful so that I may kindly not be
deprived from consideration of post to the Diesel Technician‘at

anywhere 'in' Northeast Statas, Tne xeruxcopy of my earlier
representation and copy to Sg. Eng., AIR Itanagar are enclosed

herewith for your kind referencs.
Yours faithfully,
~8 dfik?a“w
\)(\ L% ok
( M. ISEAM )

Diesel Engine Driver
HPT : AIR, GUWAHATH

Copy to - : E

AT The Superintending Engineer, A.I.R,, Guwahati

L/Xf) The Superintending Engineer, A.I1.R., Itamagar !

3) Vice President, (By name : Sri A.K. Buragohain) NEZ,QJH%&Di%rFﬂJ ‘
A.1.R., Guwahati :

4) Vice President, (By name : Sri Subhas Chakraborty%ﬂiRQDﬁfﬁﬁé
P.Box GPD 2607, Calcutta 700 001

59 nit Secretary, Téﬁ} AIR, Buwahati

ATTESTED
/%/} e

- ADVOCATH
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(B'costlzg Corparsties of Indla) .
USAECTOIATE GEMERALALL INDNA RADRY 3

§ P
' E . | Akegirvse] Rlisvan, Sexsad Aarg.
S ; KMays Dol 110001
1 h) Lﬁi
| Dated, the 26" Maich, 2001, ‘r (

No. 4/1/2001-5V{A) 22/ 4

t .
fj ‘ by Promotion of Shi N6 /\UM, ()L[), AIR, Guwahati,
RN g to the cadre of Diesel Technician - reqarding.
e f . :
\ o G TGOy

Rederence tos Directorate™s detter No, 471720010 SUV(A)/ V], dated 8% Jan, 2001,

on the abowe mentoned subyedd g e e
: ~ ' ' ‘ D!
' 2. tis regretted to state that nearly 3 months have " information asked for by the

Directorate has not been received wo far - (F(S7) is. theretowe, once again requested to
kindly apprisc the Directorare abuut the latest pozilion of the case at the earliest possible
date so0 as to enable this Directorate to inform the Association, accordingly.

! .3 \1 {f\

' ' {‘éwccﬁr,_.

(M.P.SWAN )
Dy.Director of Admn,

A s eeaa s - - .

&

3

I O R
SN S AR

Chief Engineer (£7),

(Kind atin: Shei N. Seiiivasan, ) .

ARG TV,
Akashvant Bhavan,

Fden Gareien.,

KOLKAIA.

\‘
X

NEL

Pl

oS R

o

ATTESTED
! . |
VY | B halte ; o

b . 4 ADVOCATR
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" A TRWOL e ‘ ) b,'\ﬂ..
'- " g 111\;%:3 9131 \’ :‘(j f;*—‘ iy . ] ‘04’ i | | }7/(1/’\‘7
i M | PRAGAR BHARATY 1 TA
F v WA Broapcabing 'CORPORATIOK OF “IMDIA )
b\ WS (DL | OFFICE OF ‘TR CIIEF ENGINKER(EAST Z0M0)
ol R O U ALL TNy A RAL TG & TEIEV IS ION
i M L b R YT T T . 3
\\(j‘ %. 1(35)./2001-8(D.(bch.‘ ( Akashvani Bnavan,
? A 0057 £ 4 At AR » 4th floor |
W | ) Kolkata=~780001
VT X Dated: 01.05.2801.,

’ »j‘ P : P :

AiGT ’ | | ALL IRDIA RADIO

' The Director "General, ( “GU\\'/P" T

All Ind ila Radio )

IAka;;'hvani : Bhavan, | File No......... G fad S |
Pgr, ieunenf1 Sggg$t, i l B"’f_{#ﬁ L | ,.‘,°,:
i3 e e | 3L W & g },’ A ‘-..-..' o e - o+ --—-—-.—.__J Y
- SRR , , !
. : _ Subsi-' Promotion of Shri M.Islam, DED,AIR, , .
1 Ao e Guwshatl to the post of Diesel Tech, .
i bt N : | AP ¥ el
et Ref.:~ DG,AIR lotter Nb.h/1/2001~S{IV(A)/216i?~g1
’ : '; ¢ , : 4 08 20 & L) 60 0 0 A
S1r,

) i The view expreagsaed in
thatéDiesel‘EnginOvDriver & Diegel T
Cadres' ang’ promotion from DED t6 D.Tech.
] o¥as baged on"tha Direct
/90-8 IV )

sl 9O 1

~min&m9 s Shri MoPoSW&H,_S\{'&H,DDA ),

Diary No.....[. . el

'Sameﬁ;a enclosed herewith, -
t?;l}: / 13? £ 1 - -

5 It states very clearly in 8
need to zonalise the: cadres., The proposal for zonalisation'“"ff“'j

e
8§ Lo
sre

18 untenablg":v i}
giinan! i S et s

e It states in péf
to be made under the recy
senior%ty:list‘is on loce
Aot B ) & T AT R \

uitment rules
l'vasig, ' '

\ i S Accordingly‘Shri M.Is
not eligible' for consideration for prom

Digge;giech. at AlR, Itanagas.

BEL The only eligible candidate
were those who were wersing at'AIR,Itagager a8 DED at that
time . Thus' the action taken/procedure followeg by station

to the existing Recruitment Ruly

[~* TE
K

I ‘.-"

v

this office earlier letter
echnician are of local

1s denlt at' |

ffice
il

€ Xerox cgp

R

para II that there i3 no:

& LII that promotion ig required -

and
{

| ) ‘ ¢
lem, DED,AIR,Guwahati was

otion to t?e post of:

s for this Promotion

~of D.Tech. wasg correct and
s and Directorate (g .

§ oY PSRN N L
Memo, )
L tho—

1nstrugtions. : :

N However, 1f there is ary amendment to thoge rules/
instruction, the same may please be intimated to this office
for further necessary action.

v ATTESTED tourg faithtfully,
“ Mhatts ;%Z%%ﬁﬂﬂ”7
ADVOCATE ( S.K.ARORA )
DY «DIRECTOR ENG INEER ING

FOR CHIER ENGINEER(E.Z.)
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No. 1(H)Y2001-8/ ¢ 5

PRASAR BHARATI _
(BROADCASTING CORPORATHON OF INDIA)
ALL INDIA RADIOQGGUIWAHATE
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31 MAY 20

Dated, Guwahati the May 29, 2001

MEMORANDUM

rcference  to  his

¢

represehintion

dated  22/05/2000,

Md. M Islam, Dicsel Engine Driver of this station is infonmed that he had not been

considcrc(Lcligiblc for promotion to the

wstof Dicsel ‘Technician at AIR, Hanagar.

This is as per communication of Chicef Engincer (EZ), AJR & TV,

Kolkata (copy attached).

Md. M Islam,
Dicscl Enginc Driver,
AIR, Guwahati .

AL nc

(Gautam Sengupta)

Asstt. Station Director,

ATTESTED

ADYOC ATR

For Station Director.




